
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 610 OF 2025  
 
 

IN THE MATTER OF: 

AMAR SINGH                                                                      …. APPLICANT 

VERSUS 

STATE OF UTTAR PRADESH & ORS.           …. RESPONDENT(S) 

INDEX 
 

S. 
NO  

PARTICULARS PAGE NO.  

1.  RESPONSE ON BEHALF OF DISTRICT 
MAGISTRATE, SULTANPUR, 
RESPONDENT NO. 2 IN COMPLIANCE OF 
THE ORDER DT. 09.02.2026 PASSED BY THE 
HON’BLE NATIONAL GREEN TRIBUNAL  
 

 

2.  A COPY OF THE JOINT COMMITTEE REPORT 
IS BEING ANNEXED HEREWITH AS 
ANNEXURE-1 
 

 

3.  A COPY OF THE SAID REVENUE RECORDS 
ALONG WITH A NAZRI NAKSHA OF THE 
GATA NO.89 ARE BEING ANNEXED 
HEREWITH AND COLLECTIVELY MARKED 
AS ANNEXURE-2 

 

 

4.  A COPY OF THE SAID LETTER DATED 
12.02.2026 IS BEING ANNEXED HEREWITH 
AS ANNEXURE-3 
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5.  COPIES OF THE SAID NOTICE AND WRITTEN 

REPLY  ARE BEING ANNEXED HEREWITH 
AND COLLECTIVELY MARKED AS 
ANNEXURE-4 

 

 

6.  A COPY OF THE SAID LEKHPAL REPORT 
DATED 04.04.2026 IS BEING ANNEXED 
HEREWITH AS ANNEXURE-5 

 

 

7.  COPIES OF THE SAID EVICTION CASES ARE 
BEING ANNEXED HEREWITH AND MARKED 
COLLECTIVELY AS ANNEXURE-6 

 

 

 
 

THROUGH COUNSEL 

 

BHANWAR PAL SINGH JADON 
STANDING COUNSEL FOR THE DM, SULTANPUR 

EMAIL-bhanwar09jadon@gmail.com  
 
 

Date: 16.04.2025 
Place: NOIDA 
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to the concerned authorities and deemed it appropriate to constitute a Joint 

Committee to verify the factual position and suggest appropriate remedial 

measures. 

2. Formation of the Joint Committee 

In compliance to the Hon’ble NGT Orders, a Joint Committee was constituted 

comprising of the following members.  

a)   Mr Pranjal Tripathi, Tahsildar : Representative of District 

Magistrate, Sultanpur 

b)  Mr Sandeep Roy, Scientist E : Central Pollution Control 

Board, Regional Directorate, 

Lucknow 

c)  Mr Deepak Mehra, Asst. Env. Engg. 
: 

Regional Office, Uttar Pradesh 

Pollution Control Board  

 

The Hon’ble Tribunal designated the Central Pollution Control Board (CPCB) 

as the Nodal Agency for coordination, compliance and submission of the Joint 

Committee report. The Committee was directed to meet within two weeks, 

conduct a site visit, verify the grievances raised in the application, assess the 

factual position on ground and suggest appropriate remedial actions. The 

Committee was further directed to submit its report to the Hon’ble Tribunal 

within one month. 

3. Site Visit  

The Joint Committee conducted site visit at the alleged area during 6th 

January, 2025.  

4.0 Observations of the Joint Committee 

a) The Joint Committee members conducted the site inspection and 

examined the physical status of the pond recorded as Gata No.89 

measuring 0.8730 hectares During the visit, the Committee assessed 

the extent of encroachment, earth filling activities and presence of 

constructed structures.  

b) Local stakeholders and Revenue officials (from DM- Sultanpur Office) 

were also present during the inspection to ascertain the factual 

position.  
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Photographs of the Joint Committee Field visit on 06/01/2025 

 

 
Kuccha road in front of Plot no. 86 

 

  
Permanent structures in the encroached area 

 

  
South side of pond North side of pond 

 
 

 
Joint Committee 
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उद्धरण खतौनी (अप्रमाणित प्रति)

15/Apr/2026 01:03:28 PM

जनपद: सुल्तानपुर तहसील: लम्भुआ ग्राम: लोदीपुर

ग्राम कोड: 170455 फसली वर्ष: 1428-1433 (01 जुलाई, 2020 से 30

जून, 2026)

खाता संख्या: 00172

श्रेणी : 6-1 / अकृ षिक भूमि - जलमग्न भूमि ।

खातेदार का विवरण खातेदारी प्रारम्भ होने का विवरण भूमि का विवरण खातेदार का अंश

खसरा/

गाटा

संख्या

(2)

नाम/पिता-पति-संरक्षक-

प्रबंधक का नाम / जाति

कोड / आधार नं0 (अन्तिम

चार अंक) अथवा पैन नं0

(6-9 स्थान के  अंक) / पता /

जन्मतिथि (अवयस्क हेतु)

(3)

न्यायालय का नाम /

कम्प्यूटरीकृ त वाद

संख्या अथवा आदेश

संख्या / आदेश का

दिनांक / जोत का

आधार

(4)

वर्ष

(5)

गाटा (यूनीक कोड)

(6)

गाटे का कु ल

क्षेत्रफल(हे०)

(7)

हिस्से में

(8)

क्षेत्रफल

में(हे०)

(9)

खातेदार

द्वारा देय

भू-

राजस्व

89 1) तालाब / / 0.8730 1) 1/1 1)

0.8730

0.8730

कु ल गाटे: एक कु ल क्षेत्रफल: शून्य दशमलव आठ सात तीन शून्य (हेक्टेयर) कु ल भू-राजस्व: कु ल अंश का क्षेत्रफल: शून्य दशमलव आठ सात तीन शून्य (हेक्टेयर)

89

(1704550089000061)
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नामान्तरण / परिवर्तन का

विवरण

खारिज किया गया दर्ज किया गया

(10)

न्यायालय का नाम /

कम्प्यूटरीकृ त वाद संख्या अथवा

आदेश संख्या / आदेश का

दिनांक / नामान्तरण का आधार

/ डिजिटल हस्ताक्षर नाम

(पदनाम) / डिजिटल हस्ताक्षर

दिनांक

(11)

नाम/पिता-पति-संरक्षक-

प्रबंधक का नाम / जाति कोड /

आधार नं0 (अन्तिम चार अंक)

अथवा पैन नं0 (6-9 स्थान के

अंक) / पता / जन्मतिथि

(अवयस्क हेतु)

(12)

गाटे का

खसरा नम्बर

/ यूनीक

कोड

(13)

क्षेत्रफल(हे०)

(14)

नाम/पिता-पति-

संरक्षक-प्रबंधक

का नाम / जाति

कोड / आधार

नं0 (अन्तिम

चार अंक)

अथवा पैन नं0

(6-9 स्थान के

अंक) / पता /

जन्मतिथि

(अवयस्क हेतु)

(15)

गाटे का खसरा

नम्बर / यूनीक

कोड

(16)

क्षेत्रफल(हे०)

(17) भूमि के  सम्बन्ध में विचाराधीन राजस्व वाद की कम्प्यूटरीकृ त संख्या

(18) बंधक/बंधक-मुक्त होने की स्थिति

(18.1) बंधक होने की स्थिति (संस्था अथवा बैंक का नाम/कोड/बंधक का दिनांक/धनराशि/आवेदन संख्या/खातेदार(पिता-पति-संरक्षक)):

(18.2) बंधक-मुक्त होने की स्थिति (संस्था अथवा बैंक का नाम/कोड/बंधक-मुक्त का दिनांक/धनराशि/आवेदन संख्या/खातेदार(पिता-पति-संरक्षक)):

अभ्युक्ति:

पूर्व आदेशों का विवरण:

1) 1422फ0उपजिलाधिकारी महोदय लम्भुआ के  कार्यालयआदेश संख्या 479/र0का0-तालाब-वेटलैण्ड दिनांक 31जनवरी 2015द्वारा आदेश हुआ कि तालाबों के  खतौनीकी

श्रेणी-6-1में  बिना किसी परिवर्तन किए हुए गाटा सं089/0.873,110/1.764,161/ 0.835,190/0.607के  विवरण स्तम्भ में वेटलैण्ड
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2) ंअंकित किया जाय। ह0अ0र0का029.4.15क0अं09.6.15

कृ पया उक्त खसरे की प्रस्थिति (भूखंड (गाटा) के  वाद ग्रस्त /विक्रय /भू-नक्शा /नामांतरण बही ) हेतु खसरा संख्या पर क्लिक करें।

Disclaimer: उक्त आँकडे मात्र अवलोकनार्थ हैं , उक्त विवरण अद्यतन है, तहसील कम्प्यूटर के न्द्र एवम सी.एस.सी/लोकवाणी के न्द्र से उद्धरण की प्रमाणित प्रति प्राप्त की

जा सकती है।

Above content is for information. The information provided online is updated and no physical visit is required. For Certified copy,

apply through e-district portal/CSC/Tehsil Computer Centre.

Software Powered By: National Informatics Center, Uttar Pradesh State Unit, Lucknow.
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